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Assistance to the Dependents of Terrorist
Victims

32. SHRI VUNAYA RAGHAVAN:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a)what are the details of help given
to dependents of the victims of the recent
murders by terrorists in Western Uttar
Pradesh, Punjab and Jammu;

(b)whether it is a fact that the police
protection given to some- of the including
the winners of a Shaurya Chakra Award
from the President, has been withdrawn;
and

(c)what are the steps taken by

Government to protect such citizens and
their families?
THE MINISTER OF HOME AFFAIRS
(SHRI L.K. ADVANI): (a) to (c) The
information is being collected and will be
laid on the Table of the House.

Encroachments by SPOs in South West

District
33. SHRI SURYABHAN PATIL
VAHADANE: Will the Minister of

HOME AFFAIRS be pleased to state:

(a)the number of complaints received
during the period from the 1st January,
1996 to 31st August, 1997 by the Deputy
Commissioner of Police (South-West dis-
trict) from Area Welfare Association of the
areas under his jurisdiction regarding
involvement of Special Police Officers of
their family members in encroachments and
unauthorised expansion;

(b)if so, the action taken on each of
the complaints against the involved Special
Police Officers by the DCP (SW);

(c)whether it is a fact that instead of
taking any action against such SPOs or the
encroachments, these SPOs were allowed to
continue till date; and

(d) if so, the reasons in each case?

THE MINISTER OF HOME
AFFAIRS (SHRI L.K. ADVANI): (a) The
Delhi Eolice have reported that no such
complaint during the period in question was
received in the South-West district.



